PROPOSED CALENDAR FOR LOK ADALAT
HIGH COURT OF M.P., JABALPUR
: "YEAR 2016"

27/02/2016 . Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

23/04/2016 Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

25/06/2016 Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

27/08/2016 Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all gther Cases referred to Lok Adalat.

22/10/2016 Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.

03/12/2016  Cases of Insurance Companies, Writ Petitions, First Appeals, Second
Appeals, Criminal Revisions & all other Cases referred to Lok Adalat.
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